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O R D E R (Oral) 

      CP No430/2018 has been filed for non compliance of the 

order dated 25.04.2018 passed in OA No.1642/2018. 

2. At the outset, the learned counsel for the applicant, Shri 

Ashish Nischal  informs the Bench that compliance of the said 

order has been made by way of a speaking order passed by the 

respondents  on 14.11.2018. Hence he does not press the CP, 

therefore, the CP has become infructuous. Accordingly, the CP is  

closed.  

 

(S.N.Terdal)                                        (Praveen Mahajan)                                        
  Member (J)                                              Member (A) 
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